Assembly Business
Question No. * 359.

From

The Principal Secretary, Govt. of Haryana,

Labour Department, Haryana, Chandigarh.
To

The Secretary,

Haryana Vidhan Sabha,

Chandigarh.

No.
Dated:

Subject:- Haryana Vidhan Sabha Question No. * 359. Sh. Balraj Kundu, M.L.A.
regarding provide reservation in Industries.

Kindly refer to your letter No. QB-1/3364, dated Chandigarh the
20.02.2020 on the subject cited above.
As desired, 165 copies (both English and Hindi) of the said starred

question are enclosed herewith for your information and necessary action please.

for Principal Secretary to Govt. of Haryana
Labour Department, Haryana.

Endst. No. Dated :

A copies of reply (as mentioned each) are forwarded to the following for
information and necessary action please.

1. PSCM / CM, Haryana 2 Copies
2. Superintendent , CM’s Cell, Haryana. 5 Copies
Private Secretary to Parliamentary Affairs, Minister, 2 Copies
Haryana.
4. Private Secretary to Deputy Chief Minister-cum-Minister of 2 Copies
Labour & Employment.
5. Private Secretary to MoS Labour & Employment. 2 Copies
6. Chief Secretary (Political Branch), Haryana 2 Copies
7. PS/Chief Secretary, Haryana. 2 Copies
8. Secretary to Governor of Haryana 2 Copies
9. Principal Secretary to Govt. Haryana, Labour Department. 1 Copy
10. Director, Public Relation, Haryana 4 Copies
11. Labour Commissioner, Haryana. 1 Copy.

for Principal Secretary to Govt. of Haryana
Labour Department, Haryana.



To provide Reservation in Industries

* 359. Sh. Balraj Kundu, M.L.A. : Will the Transport Minister be pleased to state
whether there is any proposal under consideration of the Government to provide
75% Reservation for the youth of Haryana in the Industries running in the State; if

so, the details thereof ?

Sh. Dushyant Chautala, Labour & Employment Minister.

Yes Sir. A proposal to provide 75% reservation to the local candidates in
employment in various Companies, Societies, Trusts, Limited Liability
Partnerships firms, Partnership Firm etc. situated in the State of Haryana is

under consideration of the Government.



NOTE FOR PAD

To provide reservation to the local candidates of Haryana in
employment under various Companies, Societies, Trusts, Limited Liability
Partnerships Firms, Partnership Firm etc. situated in Haryana, the Labour
Department has proposed a Bill named as “The Haryana State Employment of
Local Candidates, Bill, 2020”. Consultations are being held with departments
of Industries, Employment, Finance, CS Office and L.R. in this regard.

It has been observed in the recent past that most of the private
employers are not offering or are reluctant in providing jobs to the local people.
Industrialization & urbanisation in the State of Haryana has led to huge land
acquisition which resultantly has reduced growth and employment opportunities
in the agriculture sector. The aspect of unemployment of the local population is
required to be addressed by the Government on priority basis. The same could
be done to great extent by providing employment to local persons having
Domicile of State of Haryana. This will lead to equitable socio-economic
development of the State. Further, it will lead to skill development of the local

candidates leading to their better employability.

This would be a great piece of welfare legislation which would
benefit the local population of Haryana and encourage the employers for local

recruitment and improvement of State economy.
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